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SHRIMATT KANTAKARDAM (Uttar Pradesh): Sir, I associate myself with the mat-
ter raised by the hon. Member.

MR. CHAIRMAN: Now, Shri Navaneethakrishnan. You have to make out your case.
You should not take the name of the other State and unnecessarily make allegations.
Otherwise, €TTHT BT |

Intervention required in constructin of
Mekedatu dam by Karnataka

SHRI A NAVANEETHAKRISHNAN (Tamil Nadu): Sir, I am not naming anybody. In
the Cauvery issue, the hon. Supreme Court has modified the Tribunal Order and water
allocations have been made, but the Supreme Court has held that this arrangement may be
enforced for 15 years. Butnow, Karataka is making attempts to construct a dam at Mekedatu.
They have already conducted the DPR. The Tamil Nadu Government opposed it. They
have now applied for environmental clearance. Now, clearance cannot be granted illegally.
Legally, dams cannot be constructed there without the consent of Tamil Nadu. Tamil Nadu
1s strongly opposing it. Hence, Sir, I would very humbly urge the hon. Prime Minister to
intervene and see to it that no clearance is given to Karnataka Government. This is my
humble pray because now Tamil Nadu is water deficit. That is well known. Cauvery water is
very important for crop cultivation. The farmers are suffering, Hence, again and again, in all
humbleness, 1 urge the hon. Prime Minister to intervene in this matter immediately, and

environmental clearance should not be granted to the State of Karnataka.

MR CHAIRMAN: Now, Shri Ravi Prakash Verma. ...... {Interruptions)... No, no. Noth-
ing shall go on record. ...... {Interruptions)... Mr. Hariprasad, you are a senior Member.
Please sit down. This 1s not the way. ...... {Interruptions)... This 1s not the way. Please sit
down. ...... {Interruptions)... Don’” t complicate the issue. You know how the system works.
We also know... (Interruptions)... That is why [ cautioned him too. Now, Shri Ravi Prakash

Verma.

SHRI TIRUCHI STVA (Tamil Nadu): Sir, T associate myself with the matter raised by the
hon. Member.

DR. R. LAKSHMANAN {Tamil Nadu): Sir, [ too associate mysell with the matter
raised by the hon. Member.
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SHRIK.R. ARJTUNAN (Tamil Nadu); Sir, I too associate myself with the matter raised
by the hon. Member.

SHRI A K. SELVARAIT (Tamil Nadu): Sir, I too associate myself with the matter raised
by the hon. Member.

SHRI S. MUTHUKARUPPAN (Tamil Nadu): Sir, I too associate myself with the matter
raised by the hon. Member.

SHRIR.S. BHARATHI (Tamil Nadu): Sir, I too associate myself with the matter raised
by the hon. Member.

Problems arising due to stray animals
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